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It is hereby ii1|'o|'med that as per communication received li'om l.d. (fl’('. ll Cell and

NIC that (‘IS -1.0 patch (Release ID 589) is scheduled to he updated in CIS 4.0 on 28.0l.2{)26

from 3:00 pm onwtirtls.

To ensure at settmless updution of the (‘IS /l.() patch and prevent any data loss or

technical interruptions. all ollieitils posted zit the Rouse Avenue (‘purl Complex are directed

to complete their pentIin;_=_ work related to (I15 (klmrja, uploading ordersheets etc.) prior

to the scheduled time. The (IIS 4.0 will he down and undergo maintenance/updzition activity

during the update process.

lhis issues with the prior approval of l.d. Principal District &. Sessions Judge cum

Speeiz1lJudge(l’(.‘ Aet). (‘BL Rouse Avenue Courts Complex. New Delhi.
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No. _A_____ /(Tomputer Branelt/R/\C(7/2026 Dzitedz

RM Copy to:

l. All l.d. Judicial Ol'lieers. Rouse Avenue Court ('omplex with a request to direct the

1;,-2',_.-;\n\{Q

stal'l' under their eontrul to comply with the eireultir.

2. Brzinelt lo-('l1ziri1es oltill Hruiteltes tit R/\(‘('. New DelhiL

3. PS to l4LI§ l’|'i|ieipail District & Sessions Judge. R/\(.'(.'. New Delhi

4. Reader to the utidersigned.

5. R & l to upload on Layers.

fiel1site('ti|1itt1ittee. lis I la/tiri (fotirts. Delhi llhr uploading on website).

(()i't'ieer 
( omputer Brziiieli,

Rouse /\venue (Tourt
(Tomplex. \'e\\- Delhi

7. (i|.turd lile.
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